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Title : Papers laid on the Table of the House by members/Ministers.

MR. SPEAKER: Now, papers to be laid on the Table of the House.
THE MINISTER OF WATER RESOURCES (PROF. SAIFUDDIN SOZ): I beg to lay on the Table-

(1) A copy each of the following papers (Hindi and English versions) under section 619 A of the
Companies Act, 1956:-

(1) Review by the Government of the working of the Kerala Land Development Corporation Limited,
Thiruvananthapuram, for the year 1999-2000.

(i1) Annual Report of the Kerala Land Development Corporation Limited, Thiruvananthapuram, for the
year 1999-2000, alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library. See No. LT 4362/06)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): I beg to lay on the Table —

(1)  Acopy of the Annual Accounts (Hindi and English versions) of the Prasar Bharati Broadcasting Corporation of
India, New Delhi, for the year 2003-2004, together with Audit Report thereon.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.



(Placed in Library. See No. LT 4363/06)

(3) A copy of the Annual Accounts (Hindi and English versions) of the Prasar Bharati Broadcasting Corporation
of India, New Delhi, for the year 2004-2005, together with Audit Report thereon.

(4)  Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library. See No. LT 4363 A /06)

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI CHANDRA
SEKHAR SAHU): On behalf of Shri K. Chandrashekar Rao, I beg to lay on the Table a copy of the Notification No.

S.0. 403 (E) (Hindi and English versions) published in Gazette of India dated the 27" March 2006, regarding
constitution of the Central Apprenticeship Council and appointment of Shri Nagaraj Chebbi, as its Chairman and Shri
Mettu Surya Prakash as its Vice Chairman and members mention therein, issued under section 24 of the Apprentices
Act, 1961.

(Placed in Library. See No. LT 4364/06)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE): I beg to lay on the Table

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the FCI Aravali Gypsum
and Minerals India Limited and the Department of Fertilizers, Ministry of Chemicals and Fertilizers, for the
year 2006-2007.

(Placed in Library. See No. LT 4365/06)



(i1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619 A
of the Companies Act, 1956:-

(i1) Review by the Government of the working of the National Fertilizers Limited, New Delhi, for the year
2004-2005.

(i) Annual Report of the National Fertilizers Limited, New Delhi, for the year 2004-2005, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library. See No. LT 4366/06)

Pt FATAT H IS HA qAT ITAIERI A, W HR \rEaAATD (@GR #71ed A 99 7434 (37 i qfkan) - wwes, §
frfafed o a@wr ved W @ g -

(1) (TPp) e Biféhear are, TeTd & af 2003-2004 B dTfics HfdeT @t v wfa (=t
AT RSN HEHRT) TAT @A o |

(@) e Eifédhedy dls, TS & df 2003-2004 & HIADBT B THR g1 e
&1 U ufar (=S a2 sidsl Hwehvu) |

(2) ST (1) # SfeeRad T3 HI GH Ted W 3@ H gY e & SR g9 aren fagaxor (R a2 st dwavon) |

(Placed in Library. See No. LT 4367/06)

(3) FHut A, 1956 H1 aR1 619F B 3idid FrfalRad w3 @ UH-us ofd (Rl qan sffsh dvay) -

(Tw) fRmrad wow U g erRune fafics, Rrren @ af 2004-2005 & BB B
WRBR ERT FHIarT|
@) fETaer T @ sefes HRUNYA fafiee, Rmen & af 2004-2005 &1 aifis iy
e, JEOAfAd o T 99 W fRiad-Hereramded Bt femfori|

(4) Suda (3) # SfcetRad w3l & w91 ved W 3@ # gY fade & SR gui aren favor (Rt o sidrsh dvavo) |

(Placed in Library. See No. LT 4368/06)

(5) et aRor [ Ted §eye o Uiidearal AIdbeT, SR & df 2004-2005 & aTfics wfadeT &t vas wfa (=t aen
3RS EEHROT) TAT AT o |

(6) Stda (5) ¥ SfeeRad w51 &1 w9 9ed R @ ¥ gU fadd & HRor o aren faaror (R qen ook dvavo) |



(Placed in Library. See No. LT 4369/06)

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN
MEENA): I beg to lay on the Table-

(D) (1) A copy of the Annual Report (Hindi and English versions) of the Wildlife Institute of India, Dehradun,
for the year 2004-2005, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the Government of the working of the Wildlife
Institute of India, Dehradun, for the year 2004-2005.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library. See No. LT 4370/06)

THE MINISTER OF STATE IN THE MINISTRY OF STEEL (DR. AKHILESH DAS): I beg to lay on
the Table a copy each of the following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the MECON Limited and the Ministry of steel for the year 2006-
2007.

(Placed in Library. See No. LT 4371/06)

(2) Memorandum of Understanding between the Kudremukh Iron Ore Company Limited and the Ministry of Steel
for the year 2006-2007.

(Placed in Library. See No. LT 4372/06)

(3) Memorandum of Understanding between the Hindustan Steel Works Construction Limited and the Ministry of
Steel for the year 2006-2007.



(Placed in Library. See No. LT 4373/06)

(4) Memorandum of Understanding between the Manganese Ore (India) Limited and the Ministry of Steel for the
year 2006-2007.

(Placed in Library. See No. LT 4374/06)

(5) Memorandum of Understanding between the Rashtriya Ispat Nigam Limited and the Ministry of Steel for the
year 2006-2007.

(Placed in Library. See No. LT 4375/06)



